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(viii) Possibiltiies be explored by the 
Statet/Uts. to open fair price shops
io Hirijan Bastift.

(ix) The norm of one thop for every 
2050 persons be relaxed for far- 
flung, sparsely populated areas. 
However, it should be kept in view 
that no consumer hae to travel 
more than 3 kmt. to (to to his fair 
price shop.

(z) Where new fair price shops are to 
be opened, the State Governments 
should consider encouraging, inter* 
alia* the cooperatives to open the 
outlets, particularly in rurnl areas.

(xi> Provision of a proper monitoring 
system at the block, distrtct and 
State Head-qtiaitcrs levels to 
ensure up-to-d&te information in 
respect of supply or otherwise 
of essential commcditics to 
the fair price shops and availabi
lity to the consumers.

(xii) A system of effective coordination 
amon various agencies engaged in 
the task of procurement, storage 
and distribution of essential 
commodities should be developed.

(xiii) A review be undertaken of admini- 
sirative arrangements for PDS 
with a view to fiill up the identi- 
Bed gaps.

(xiv) Setting up of Civil Supplies Cor
poration, tthercver necessiry. to 
handle the eucntial commi/dities 
being provided through PDS

(xv) Inspection scbedulei should be 
drawn up for the district level 
officers right from Collector to 
Inspector of Supplies. A check 
litt should be prescribed for such 
i n s p e c t io n 5  t o  m a k e  th e  in s p e c t io n  
purpoieful.

(svi) Enforc«ment measures should be 
inteoaified to en&ur« that fair price 
ihopt function properly and euen* 
tial comnioditiet reach the people 
particularly those be longing to the

weaker and vulnerable sections 
the population.

of

(xvii) Consumers Advisory and Vlgtlancc
Committees at various levels inclu-
dtng the fatr price shops level
should be set up for ensuring 
equitable dutribution of these 
commoditiet.

(xviii) A schedule for training of emplc^ 
yces engaged in PDS work should 
be drawn up.

(xix> Weekly review by the Collector/ 
DM of PDS m the district to
ensure ihjit problems and bottle
necks are resolved at the district 
level wherever possible and brought 
to the notice of higher levels 
wherever necessary.

^xx) States'UTs. may conaidef the 
question of issuing temporary 
ration cards on the recommeod:i> 
tions of MPs MLs, pcndmg iasuc 
of pcrmaneot ration cards.

Alli>catioa of edible oil to Madhjra Pradcah

4070. SHRI PRATAP BHANU 
SVI ARM A : Will the Minister of FOOD
AND CIVIL SUPPLLIES be pleased to 
state :

(a) whether it is a fact that the allot
ment o f  edible oil to Madhya Pradesh has 
been reduced during the current financial 
year ;

(b) is so, the month-wise allotment of 
edible oil as against the demand of State 
Government during 19 86-S7 ; and

(c) the steps being u k e o  
State's demand ?

to fulfil the

THE MINISTER OP PARLIA
MENTARY AFFAIRS AND MINISTER 
OF FOOD AND CIVIL SUPPLIES (SHRI
H. K. L, BHAGAT) ; (a) No, Sir.

(b) and (c). Do not ariae.




